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Sl. No. 17
Date of hearing: 17.11.2017
CA No. Ind/3586/252/HDB/2017

Nova Green Power Solutions Pvt. Ltd.

ORDER

None appears.

The applicant has not complied with the objection so far. However Shri.
Saurabh Poddar, learned CS for the petitioner stated that he cannot appear

due to personal pre-occupations.

Even though matter is posted for dismissal, learned CS is not appeared.angd [q/
prosecuteq the dssdes. Therefore, we are of the view/that the petitioner is

not interested to prosecute his case. Issue notice to the Nova Green Power
Solutions Pvt. Ltd today itself stating that nobody is representing on their
behalf.

Post the case finally on 23.11.2017 for dismissal.
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Member (Technical) Member (Judicial)
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